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previous Budget speech. We consulted a large number of people. You know, it is not
very easy in the Government to change something, It has got so many stakeholders
and so many people having interests in this. So, we have actnally addressed this,
and, we have changed the policy.

Implementation of food security schemes

*112. SHRI KIRANMAY NANDA: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that 15 per cemt Indians do not get full meal daily;

(b) whether it is also a fact that the food security efforts made by Government
have not achieved the desired results; and

(c) if so, the details of action taken by Government to review the implementation
of food security schemes?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBRLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) to (¢) A statement is laid on
the Table of the House.

Statement

(a) to (¢) No, Sit. In order to provide food security to the people, the Government
is implementing the National Food Security Act, 2013 (NFSA), which provides for
coverage of 75% of the rural and 50% of the urban population, for recciving highly
subsidized foodgrains. The Act is now being implemented in all the States/Union
Territories (UTs), covering about 80 crore beneficiaries. Implementation of the Act
is reviewed regularly with States/UTs.

SHRI KIRANMAY NANDA: Sir, as my first supplementary question to the hon
Minister, 1 would like to know as to how much foodgrain has been allocated and
disbursed to various States against their respective demands.

SHRI C. R. CHAUDHARY: Mr. Chairman, Sir, in fact, the question is related
to &5 g <= A fam @Fr v @ Gfda € a1 S 9 < B @A e e
el &1 3 3nfl yer @ b b we @) feaan peda Ao o w8, 3wl SHb
fore werie &1 e g fove 2 2 SO # SR 9F ofet @Y e o f5 NFsA 9T,
g & drg ®lg )l vEr 98l €, YNd @) two-thirds population is covered under this
NFSA. Sir, 75 per cent in rural areas, and, fifty per cent in urban areas are all
getting highly subsidized meal.
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SHRI C.R. CHAUDHARY: I am coming to that also. Highly-subsidized food is
being given, 3R X I3 F 3R WA, IRAT URAT F AR BT AT W 7@ B WM
Bg e 81 T, RTIPI NFSA IR B9 ¥ Ugd a1 peRa fid w21 o, 39 &el
T Xl T B 9 wed & T eI Und e @ o, J@ied SEd SRl
T fom o @ g1 Al ame W @t i ufeger 9 8 F w6 w9 peie
fren & @ f weR @ W™ B aY you can tell us.
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MR. CHAIRMAN: The hon. Minister will answer it.
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MR. CHAIRMAN: Thank you.
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SHRI TAPAN KUMAR SEN: Sir, since time is running out, my specific question
is this. Out of the coverage-- you have told 75 per cent and 50 per cent-- what is
the actual coverage and what is the exclusion? Owing to your insistence for linkage
of Aadhaar and secondly, even those who have Aadhaar, their biometric is not
matching, because of that, what is the percentage of exclusion from entitlement under
the Food Security Act? Sir 75 per cent and 50 per cent is guaranteed by the Act.
What is the exclusion or deprivation on their Constitutional right under this Act? To
my information, it is more than 30 per cent throughout the country because of your
insistence for Aadhaar, because a substantial population of those who are entitled for
getting this has not Aadhaar linkage, and secondly, those who are having Aadhaar,
their biometric is not matching. All this taken together, what is the percentage of
exclusion? To my information, it is 30 per cent. Is it more or less?
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MR. CHAIRMAN: Question Hour is over. ...(Inferruptions)... Mr. Tapan Kumar
Sen, Question Hour is over The House is adjourned till 2.30 p.m.



